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CHNTRAL WJNlSTPu^TIl'S TRIBUNAL,PHIMCIPAL DHIHT

O.A.No.'iSSS of 1938 Date of Order: 5,''1,^94.

COPAM;

H on'ble Mr.'C.J.Roy, Member(j)

Hon*bla Mr,'S.R,Adige, Member(A).

Prem Sagar s/o R.D.Sharma,
Supervisor,B/S Grade I in the
CV/H(P) BhatindajCantt, .Applicant,'

' Versus

Union of India throug the

Secretary, Ministry of Defence,
South Block, New Delhi 8. 30 others ...Respondents.'

o R DG a ^QRAL)

Hon*ble r»flr.3.R.Adige,Member(a).
This case was amongst the first tan cases listed
today peremptorily for final hearing.^
None for the applicant,"'

None for the respondents,'

The application is dismissed for default/

(S.R.ADIGE) .jCrcy)(C
ManBER(A) MEiViBcRCj)
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